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Butter oil derived from milk is in the Free List since 
1995. None of these items has been commercially 
imported by the Department of Animal Husbandry and

Dairying or NDDB during the years 1996, 1997 and 
1998 (uptil now) . The question of distribution of these 
imported items therefore does not arise.

Statement

Import of Milk Powder and Butter Oil during 1995-96 to 1997-98

Value : Rs. Lakhs

1995-96 1996-97 Apr. 97 to 
July, 97

1. Milk and Cream, Concentrated or Containing 
added Sugar or Other Sweetening matter;

a) In powder, granules or other solid forms, 
of a fat content by weight not exceeding 
1.5%

840.14 196.40 294.12

b) In powder, granules or other solid forms 
ot a tat content, by weight exceeding 1.5%

i) Not containing added Sugar or other 
Sweetening matter

2513.03 0.84 -

ii) Other 280.39 42.65 -

iiO Not containing added sugar or other 
sweetening matter 1.52 — —

iv) Other 28.40 9.67 40.42

2. Butter Oil 2421.51 - 344.51

(Source DGCI&S)

[Translation] (QTY MT; Value : Rs. Crores Source : DGCI & S)

Export of Marble Year Qty. Value

1489. SHRI MOHAMMAD ALI ASHRAF FATMI: 1994-95 54,744 37.84

SHRI RAM TAHAL CHAUDHARY :
1995-96 35,883 29.25

to state:
Will the Minister of COMMERCE be pleased

1996-97 36,714 32.87

(a)
marble;

whether the Government are exporting (c) and (d) As per the present policy, marbles 
and products thereof are exportable commodities.

(b) if so, the value of the marble exported 
during each of the last three years;

(c) whether the Government propose to ex­
port the refined form of marble in place of the raw- 
one; and

[English]

States Fiscal Deficit

1490. SHRI R. SAMBASIVA RAO : 
of FINANCE be pleased to state:

Will the Minister

(d) if so, the details thereof? (a) whether the Reserve Bank of India In its

THE MINISTER OF COMMERCE (SHRI RAMKRISHNA 
HEGDE) : (a) Yes, Sir.

(b) Export of marble from India in the past 
three years is given below

report on State Finance has expressed concern cover 
the net primary deficit which overshot estimates by 
64.9 per cent to touch Rs. 16,124 crore;

(b) if so, whether the State revenue deficit



107 Written Answers Jur^e 5,1998 To Questions 108

which was estimated at Rs. 11,632 crore now stands 
revised at Rs. 15,855 crore in 1996-97;

(c) if so, whether the revised estimates show 
that there has been a deterioration in the consolidated 
fiscal and revenue deficits of States by 8.0 per cent 
and 36.3 per cent respectively;

(d) If so, the main reasons for the same; and

(e) the action being taken by the Union Gov­
ernment to check the State fiscal deficit?

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) ; (a) to (c) Yes. Sir.

(d) The deterioration in the consolidated fis­
cal and revenue deficit of the State is mainly due to 
the overshooting of revised expenditure estimates over 
the budgeted estimated on account of increased 
developmental expenditure.

(e) Government have already appointed a Special 
Task Force on Devolution of Powers to States, to 
examine and recommend measures for devolution of 
additional financial powers ot the States and additional 
or alternative means by which States can raise more 
resources. The first report of the Task Force has been 
received.

Upgradation of Calcutta and Chennai

1491. PROF. P.J. KURIEN : Will the Minister of 
FINANCE be pleased to state:

(a) whether Government have decided to ac­
cord "A-1 status to the cities of Calcutta and Chennai;

(b) if so, the benefits that will accrue therefrom;

(c) whether the Government also propose to
grant "A-1" status to some other State Capitals; and

(d) If so, the names thereof?

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) Yes.

(b) The Central Government employees serv­
ing in Clacutta and Chennai will be entitled to draw 
HRA at the rate of 30% of the basic pay.

(c) No, Sir.

(d) Does not arise.

[Translation]

Training Centres in Tribal Areas

1492. SHRI KANTILAL BHURIA : Will the Minis­
ter of INDUSTRY be pleased to state:

(a) whether the Government are considering 
to set up any training centres for the tribal people of 
Madhya Pradesh to train them to get them employed 
in the industries located there; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) and (b) Training Centres are set up by the 
State Governments with financial assistance provided with 
budgetary support of various Ministries/Departments of 
Governments of India. In the case of Madhya Pradesh, the 
Ministry of Welfare, Government of India released Rs. 88.68 
lakh during the financial years 1993-94 and 1994-95 for 
setting up six Vocational Training Centres in tribal areas 
to assist the tribal youth. The KhadI & Village Industries 
Commission (KVIC) also provides financial assistance for 
setting up such training centres. The Commission has 
received proposal from Madhya Pradesh Khadi & Village 
Industries Board for setting up a training centre in Bilaspur 
District, a pre-dominantly tribal area. The State Khadi 
Village Industries Board, however, is yet to fulfil certain 
criteria before the sanction can be given to them by KVIC 
for setting up the training centre.

Use of Hindi

1493. SHRI RAMANAND SINGH : Will the Minister
of INDUSTRY be pleased to state:

(a) whether there is any proposal to issue 
guidelines to the Government Undetakings to write 
the names of their product, manufacturers' name and 
other details in Hindi;

(b) if so, the details thereof;

(c) if not, the reasons therefor; and

(d) the names of the Government Undertak­
ings which are not using Hindi on their products and 
the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) and (b) Instructions have already been 
issued by the DPE on 9th May, 1989 that the Public 
Enterprises should give description on all the com­
modities/items manufactured by them In Hindi also 
along with English.

(c) Does not arise.

(d) The Information is being collected and 
will be laid on the Table of the House.


